FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BLACK
PEPPER TECHNOLOGIES PRIVATE LIMITED

NAME OF CORPORATE DEBTOR Black Pepper Technologies Private Limited
DATE OF INCORPORATION OF 12/11/2009
CORPORATE DEBTOR
3. AUTHORITYUNDER WHICH RoC- Bangalore
CORPORATE DEBTOR IS
INCORPORATED/ REGISTERED
4. CORPORATE IDENTITY NUMBER/ | U72100KA2009PTC051467
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE DEBTOR
5. ADDRESS OF THE REGISTERED Registered Office address:
OFFICE AND PRINCIPAL OFFICE (IF No. 1004, 1st Floor, 9th Main, Sector 7, HSR
ANY) OF CORPORATE DEBTOR Layout, HSR Layout, Bangalore, Bangalore
South, Karnataka, India, 560102
6. DATE OF CLOSURE OF INSOLVENCY
RESOLUTION PROCESS 04/12/2024
7. LIQUIDATION COMMENCEMENT 05/12/2024 (The order has been communicated
DATE OF CORPORATE DEBTOR and received by the liquidator on 07/12/2024)
8. NAME AND REGISTRATION Mr. Suresh Kannan
NUMBER OF THE INSOLVENCY
PROFESSIONAL ACTING AS Registration No:
LIQUIDATOR IBBI/IPA-001/1P-P-01434/2018 -2019/12277
9. ADDRESS AND E-MAIL OF THE Address: S-1, 547, CMH Road, Premier
LIQUIDATOR, AS REGISTERED Court, 2nd Floor, CMH Road, ,Near
WITH THE BOARD Indiranagar Metro Station
,Bangalore,Karnataka ,560038.
E-mail: sureshkannan10@gmail.com
10. | ADDRESS AND E-MAIL TO BE USED | Correspondence Address:
FOR CORRESPONDENCE WITH THE | AAA Insolvency Professionals LLP,
LIQUIDATOR First Flc_Jor, 64, Okhlg Phase Ill, Near Modi
Flour Mills, New Delhi-110020
E-mail: cirp.bptl@gmail.com
11. LAST DATE FOR SUBMISSION OF 04/01/2025 (Thirty days from the receipt of the
CLAIMS Liquidation Order)

Notice is hereby given that the Hon’ble National Company Law Tribunal, Bengaluru Bench, has
ordered the commencement of liquidation of Black Pepper Technologies Private Limited on

5t December, 2024 (Copy of order was communicated and received by the liquidator on 07/12/2024).
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The stakeholders of Black Pepper Technologies Private Limited are hereby called upon to
submit a proof of their claims including any update on or before 04/01/2025, to the liquidator at

the address mentioned against Item No. 10.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Place: New Delhi Mr. Suresh Kannan
Date: 08.12.2024 Liquidator

Black Pepper Technologies Private Limited

Registration No. IBBI/IPA-001/1P-P-01434/2018 -2019/12277
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WWW.FINANCIALEXPRESS.COM

FE SUNDAY

EAST COAST RAILWAY

e-Tender Notice No. EFC-CECONIY
BBES52024050, Dated : 30.11.2024

LCCAlL HEAD OFFICE, 3rd Floar,

No.16, College Lane, Nungambakkam,

Chennal - BO0 O0E. Ph: 044-28308384 F 28308387,
Emall : racrame. lhoche@sblco.dn

STATE BANK OF INDIA

Centrallzed Retall Asset Managemend Cenire [CRAMC)

EIUTCTERTELTE REQUEST FOR

PROPOSAL (RFP) FOR MAJOR
UPGRADATION AND INTEGRATED RE-
DEVELOPMENT OF SAMBALPUR
RAILWAY STATION OF SAMBALPUR
DIVISION OF EAST COAST RAILWAY
{ECoR}) OM EPC MODE.

T 3290200
Lakh, EMD : % 1,64,51,000/-, Completion
Perlod of the Work : 900 (Nine Hundred})
Days.
Tender Closing Date & Time : F4 1200
hrs. of 30001 2025,

Mo manual offers sent by Post ) Courler /
Fax or In person shall be accepted
ayainst such e-lendars even if these are
submitted on firm's - lelter head and
received in time, All such manual offers
shall be considerad invalid and shall be
rejactad summarily without any
consideration.

Compleie information including e-tender
documents of the above e-lender iz
available inwebsile | weww.ireps.gov.in

POSSESSION NOTICE Rule - 8(1) [For immovable Property)

Motice is hereby given -under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Securily InterestAct, 2002 (54 of 2002) and in exerciza of powers conferrad under
Saction 13 (12) read with rule 9 of the Sacurity [nlarest (Enforcameant) Rules, 2002, a damand
notice was issuad on the dates mentionad against each account and stated herainafter calling
upon themto repay the amount within 60 days from the date of receipt of said notice.

Tha Barmower having faled to repay the amount, nofice 15 heraby given to the Bomawer and the
public in general thatthe undersigned has taken possession of the property described herein belowin
exercize of power conferred on him [ her under section 13 (4) of the saild Act read with Rule 9 of the
said Act on the dates mentioned against each account.

The Borrower in particular and the publicin general is hereby cautioned not fo deal with the
property and any dealings with the property will be subject to the charge of the STATE BANK
OF INDIA for an amount and interast theraon

The borrowers attention is invited to provisions of Sub-section (8) of Section 13 of the
Act, inrespoct of time available to redeem the secured assets.

Mote : Tha prospective lamderers are
advisad fo revisit the wabaite 15 (Fifteen)
days before the date of closing of tender
to mote any changes / comgenda (ssued
for this temder The lenderers/bidders
must hawve Class-lll Digital Signature
Cerificate and must be registered on
IREPS Porlal, Only registered tenderer/
bidders can participate on e-tendering.

Mr. P. Novas Kailash, 5o Paulayyadural B, Residential Address: (Borrower] @ Plot Mo
211-A, Door Nod, Main Cross Street, Jothi Nagar, Thiruvottiyur, (Opp.Murugan Temple)
Chennai-60001%. CBS /Property Address -1 : (Borrower) : Plot No 8, Obd No. 162, New No 34,
Flat Mo 4, First Floor, Jeevan Mithra Flais, Duraisamy Magar Znd Sireet, Chittapakkam, Chennai-
G00064. Office Address : [Borrower] : Emplavas No: OSK1334, Home Loan Sales Executiva,
SBICAR Securities Pvi Lid, Guindy Branch, No.G6. First Floor, Get Road, Guindy Industrial Estate,

Chennai-&032. Property Address-2 : (Borrower) : Piot No, 178, Kodi Katha Kumaran Sireef,
.G . Magar Parl-1 Extansion, Urapakkam, Chengalpativ-602210,

The tenderers should read all Instructions to
the tenderers carefully and ensure
compliance of all Instructions.

1.EB-HLCLSS MAXG - (MIG-1) MAY 20 AC Mo. 38069714415, 2. MC-5BI SURAKSHA AC No:
38156617015, 3.EB-RLMS HOME LOAN AC MNo.4112307T0268, 4. EB-5B] SURAKSHA AC No
41125129097, in the name of Mr. P. Novas Kallash (Borrower) at our Gopalapuram (Chennai)
Branch (00962} linked with RACPC MRC MNagar (17183), Date of Demand Notice:
26-09-2024, Amount as per demand Notice | Rs.92,05000/- as on 26.09.2024, Date of
Possession: 06.12.2024, Total Amount due as on 04.12.2024 : R5.83,74,477/- (Rupees
MNinety Three Lakhs Seventy Four Thousand Four Hundred and Seventy Seven only) and
further intearast rom 05.12.2024 and cosls ele. theraan.

Chief Administrative Officer (Con)!

PR-102ICHI24-25 | Bhubaneswar

EAST COAST RAILWAY

e-Tender Netice No. ETCTEECORBBS202405
Dated : 05.12.2024

ULTRASONIC
TESTING OF RAILS & WELDS {B-SCAN
DIGITAL ULTRASONIC FLAW
DETECTORS EQUIFPED WITH 29
CHANHELS FOR RAILS & A SCAN
DIGITAL ULTRASONIC FLAW
DETECTORS FOR WELDES) BY NEED
BASED COMCEPT METHOD UMDER
TRAFFIC COMDITIONS THROUGH
OUTSOURCING AND REPORTING THE
SAME AS PER INDIAN RAILWAY
STANDARD SPECIFICATION FOR
ULTRASONIC TESTING OF RAILS AND
WELDS (REVISED - 2020) READ WITH
LATEST CORRECTION SLIP &
COMPREHENSIVE INSTRUCTIONS OF
USFD TESTIMNG OF RAILS AND WELDS
ONOUTSOURCING AND MANUAL FOR
ULTRASONIC TESTING OF RAILS AND
WELDS (REVISED- 2022) READ WITH
LATEST CORRECTION SLIPS WITH
CONTRACTOR'S OWN B- SCAN 9
CHAMNELS & A-SCAN MACHINES
AND OPERATORS IN KHURDA ROAD,
SAMBALPUR & WALTAIR DIVISIONS
DOF EAST COAST RAILYAY,

Approx. Cost af the Work

¥ 18,39,59,3700-, EMD : ¥ 10,69,800/-,
Completion Peried of the Work ;@ 24
{Twenty four) Months,

Tender Closing Date & Time ;| EIELAUY

hrs. of 09.01.2025.

DESCRIPTION OF THE IMMOVABLE PROPERTY : Property 1: Max Gain Alc No:
38069714415, Schedule 'A" Property [Total Property) : All that plece and parcel of property
bearing Plot No.8, "Doraisamy Nagar " Second Street (Approved by MMDA FPOVLO No, 57/88),
Comprigsed in Survey No1/2F of Chitlapakkam Village, Tambaram Taluk, Kancheespuram
District, measuring an extent of 2530 Sq.fi. and baing bounded on the: North by | Plol No.7,
South by : Plot No.9, East by : 24 Feet Road, West by : Lord Venkateswara Magar and
measuring: on the Northern Side : 64 feel, on the Southem Side : 62 feet G inches, on tha Eastern
Side ;40 feet, on the Westem Side : 40 feet. In all total measuring an extent of 2530 Sg-ft. of
land and lying within the Registration District of Chennai South and Sub Registration District of
Tambaram, Schedule "B" Property (Property hereby conveyed) : 520 sq.ft. UNDIVIDED
SHARE OF LAND in all that piece and parcal of land manticnad in the &' Schedule Properly in
this Document, Schedule “C™ Property : FLAT bearing Flat Na.4, First Floor, having 992 5q.ft.
of Built Lp Area (including common areas), along with car parking are 120 sq.ft fogather with
Electricity, Water. Sewerage and Drainage Connections and all amenities thereto

Plot Mo, 17-B, measuring o an extent of 1041 5q. ., out of 2082 3q.ft., in MG Nagar-1
Extension layoul No. CSAR/DTP-M 88-10/L.P.9, and residential bullding measuringan axtant of
1874 sq.ft. built up area (Ground Floor 831 Sq.#/., First Floor 921 Sg.f., & Terace Floor 122
Sq.L), Comprised in Survey No. 56/2C, Under Mew Patta No. 5019, further sub-divided as per
Patta Survey Mo. 56/24 sifusted at Urapakkam Village, Vandalur Taluk, Chengalpet District
and bounded on the; Plot No., 17B- Bounded on the: Morth by : 24 feet Road, South by © Plot No.
16, Eastby ; Plot Mo, 174, Wast by : 24 feet Road, Plot No. 17B-measuring: Morthem Side - 30
feet, Southern Side | 29 feet 6 inches, Eastern Side: 35 feet, Western Side: 35 feet and situated
wilthin the Sub-Reaegistration District of Guduvancharny and Registration District of Chennail Soulh,

Date - 06.12.2024 AUTHORIZED OFFICER
Place : Chennai STATE BAMK OF INDIA, CRAMC LHO, CHEMMAIL

Mo manual offers sent by Post | Courier |
Fax or in parson shall be accepled against
such e-tanders aven il e are submitled
an firm's letter head and received in fime
All such manual offers shall ba conaidered
invalid and shall be rejected summarily
wiltraulany cansidaration

Complete information Including a-lender
documents of the above e-tender is
available in websits  www.ireps.govin

Mote : Tha prospective landarar(s) aré
advised 1o revisit the website 15 (Filteen)
days before the date of cloging of tender to
note any changes / comigenda issued for
thiz tender. The fenderarsibidders must

BANK OF BARODA
Regional Office, Makam Towars,
Vivekananda Road, Ashok Magar, Mandya

AUCTION OF VEHICLE SALE NOTICE
AUCTION OF VEHICLE HYPOTHECATED TO BANK OF BARODA

Whereas, the Aulhorized Olficer of Bank of Baroda had Laken possession of the following
vehicles pursuant 1o the notice issued in the following loan accounls with right to sell the
same on "AS |5 WHERE I5"and "AS IS WHATEVER I5" basis for realization of Bank's
dues plus interest as detailed hereunder and wheraas consequent upon failure 1o repay
the duss, The sale notice for Auction of Vehicle Sale Notice on 06.12.2024 for the
Tnllewing wehickes hereby published

dim i aer
Bank of Baroda

Balanca Outstanding| Reserve Price
Name of the branch & | nouc of proerty! | (in Re. Excluding |[EMD Minimumi
account Name of the owner
of the P hicl Vihicla Interest and Bid Incresss
e Propertyivehicle charges) Amount
Ramanagaram Branch | MODEL : TATA PUNGH Rs. 5,40,000/-
Aic Mo ; 6T360600004276 | ADV 1.2 P MT BS6PH2 | Rs. 8,00,288/)- as on | Rs. 54,000/
Srl. Divakar K Bearing Regisiration 14.10.2024 R, 10,0004
Sio Krishnappa Mumber KA 42 N 9798,

Last Date for Submission of EMD & KYC Documents: Before 2,00 PM 24.12.2024.
*  Date! Time of e-Auction: 24.12.2024 from 02.00PM, to &.00PM
* Inspection Date and time of Vehicles: 09.12. 2024 to 23.12.2024 10AMTO 11 AM

EAST COAST RAILWAY

(1) Notice No.; aT-East-WAT-36-2024
Ot.: 29.11.2024

HAME OF THE WORHK :
(SECONDARY) OF EXISTING 52 K 90
UTS RAILS LAID UNDER PSC-14
SLEEPERS WITH SECONDARY 60 KG
B0 UTS RAILS FOR A LENGTH OF
51.118 KM BETWEEHN
PARALAKHEMUNDI-GUNUPUR |.e.
KM@ 46" 46 051 TO 90,169 KM UNDER
ASSISTANT DWVISIONAL ENGINEER/
SRIKAKULAM ROAD SECTION OMN
NAUPADA-GUNUPUR LINE OF
WALTAIR DIVISION,

Advertised Value :

w447 0250339,

EMD:? 3.73,500/-

e

D 30.11.2024
FERICDICAL
MAINTENANCE OF SERVICE
BUILDINGS ETC WITH DISTEMPER,
SNOWCEM AND PAINTINGS FROM KM
d426/33 TO 46535 ON RV LINE UNDER
THE JURISDICTION OF ASSISTANT
DIVISIONAL ENGINEER/
VIZIANAGARAM.

Advertised Value
EMD - T1.10,300!-

(3) Notice No.: aT-East-WAT-38-2024
Ot.: 30.11.2024
PERIGDICAL
MAINTENANCE OF STAFF QUARTERS
WITH DISTEMPER, SNOWCEM AND
PAINTINGS FROM KM 426733 TO 465/35
O RV LINE UNDER THE JURISDICTIOMN
OF ASSISTANT DIVISIONAL
ENGINEER | VIZIANAGARAM,

Advertised Value BESERIRGTEEE
EMD:? 62,000/-

(4) Notice No.: eT-East-WAT-39-2024
Ot.: 30.11. 2024

MISCELLANEOUS P WAY WORKS
RELATED TO STREMGTHENING OF
TURNOUTS, PACKING ETC ON RV
LINE TO IMPROVE THE
COMFORTABILITY OF TRAIN
RUNKING AND TRAIN SAFETY UNDER
THE JURISDICTION OF ASSISTAMNT
DIVISIONAL ENGINEER!/
VIZIANAGARAM.

Advertised Value BRETRIEELRER
EMD ;¥ 1,37,800/

Completion Pericd of the Work : 12
(Twelve) Months (for 31, No, 1) and 03
{Three) Months (for 5. Na. 2, 3 &4).

Tendar Closing Date and Time :
23122024 at 1500 Hrs, (for all Tenders).

Mo manual offars sand by Post i Courier |
Fax ar in pergon acespted against such -
tenders even if these are submitted on
firm's letter head and recehed in time, Al
such manua! offers shall be considered
valid and shall be rejectad summzanly
without any consideration,

Complete Information including e-lender
documents of the above e-tender is
avallable in wibsde  wWww.ireps.go.in
Mote :© The prospective tenderers are
advised fo revisi the websile 15 (Fiftesm)
days before the date of closing of tender to
noke any chamges / corrigendum issued for
ihes lender,

Divisional Rallway Manager iEHQE-L
PR-T83/P/24-25] Waltair

d * 55.15,653.69,

IN THE COURT OF THE REGIOMAL JOINT
MRECTOR OF LAND RECORDS, BENGALURL

RURAL DISTRICT, BENGALURU
RP Mo. 50,2024
BETWEEN

SRI SHIVANNA C,
AND:

DEFUTY DIRECTOR OF LAND RECORDS
AND OTHERS. ..RESPONDENTS
SUIT SUMMORNS TO RESPONDENT
NO- 5 TO 11
1. 3HR| GOUTHAM 5/0 LATE P K. JAYARAM
BDRASAMNAHALL VILLAGE, KUNDANS ROBLY,

DEVANAHALLI TALLIK,
Z, BHRI VIVEHANANDA VATARAN 510 LATE P
B, JayARAM INDRASANAHALLL VILLAGE,
EUNDARS HOBLE, DEVAMAHALLI TALLE,
3, GMT, ARCHANA &, 000 AMKUSEH WO, 156,
KUTCHERY LAME, MYLAPORE, CHEMNAIL,
TAMILMWADL
4. 5HRI RUDRASWAMI H. K. 50
UMARASWAMY H. R NO. 763, CHOWLI
HIRIYURL CHIFKAMAGAL URL - 577180
5 DODD BASAYESH 5B 5/0 BASAVARAI B8
BORASAMAHALLI VILLAGE KUMDANA HOALL,
DEVAMAHALLI TALLIK:
6. KARIBASVESHWARA ANAGI GOWDRA
S0 AGRANRA] INDRASANAHALLE VILLAGE,
KUNDANA HOELL DEVANAHALLITALLR,
7. PAVAN MALEPATI 5i0 LAKMINARAYARA
MALEPATI INDRASANAHALLI VILLAGE,
FUMDA A HOBLE, DEVANARALLI TAL LR,
Wheoreas, (e patilioner fied the said revsion
pétitien againg therespondents o the relief of 5&1
aside the Hegal survey phadi In numbar T DPR
135700800 the order passed by the 1 o 3
Respardents on the file af Hon'ble The Regional
Joonl Dérecter of Lard Racerds, Bangaluru Rural
Disirct, Bengakin, You ane
hignglny summoned 10 appear in his Honble coun
im person ar by an advoceie duly inssnicied on
101272024 a1-11:00 AM., B answer tha caim
Taka summians that in default of your eppearanca
on the day above menlicnad He petiion wil ba
haard ard dalemmined in waur absenca.
Given Lindar my hand seal an this day of Qdnd
December, 2024
BY ORDER OF THE COURT
mmorkd mameldne mol ndirTen:
dondasy Somn, dler{ve
SHRI MUNIKUMAR %,
ADVOLCATE,
NO. 29, 2ND FLOOR,
ATH BLOGH,
NEHARL NAGAR,

NEAR OLD UMESH DOSA HOTEL,
KUMARPARK WEST,
SHESHADRIPURAM,
BENGALURU 560020,

. APPELLANT

SUNDAY , DECEMBER 8 , 2024
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AVANSE FINANCIAL SERVICES LTD &

Office Address : Timas Square Building, E-¥Wing, ""
AVANSE s

4h Floor, Andhen-Kurls Fid, Gamdevyi, Mardl,
Andher East, Mumbas, MH-400050

POSSESSION NOTICE

RULE- 8(1) SARFAESI Rules
Secured Credit Facilities sanctioned to 5t Mary's Educational Trust & others.
Whereas the undersigned being the Authorized Officer of AVANSE FINANCIAL
SERVICES LTD , under Securifisabon and Reconstruction of Financial Assets and
Enforcement of Securify Inferest Act, 2002 (Ord.3 of 2002), and in exercise of powers
confarrad wndar Section 13(12) read with Rise 8 of tha Security Inlerest (Enforcamant)
Rules, 2002 has issued Demand Motice dated 31st October 2023 under Section 13(2)
of the said Act calling upon the borrowers and guarantors Le. 1) 5t Mary's Educational
Trust 2) Anitha 3) A, Robert Jeyakumar (o repay the amaunt mentioned in the said notice
being Rs. 6,39,00,378/- {5ix Crores Thirty-Nine Lakhs Three Hundred And Seventy
Eight Only) along outstanding as on 31st Dctober 2023 togethar with further mlarest al
confracheal rates on the afpresaid amount, incidental expenses, costs, charges, eic,
ingirred from 31st October 2023 till the date of payment and [ or realization, within 60
days from the date of the said noice,
The borrowears mentioned herein above having fadled to repay the amount, notice is hereby
ahven o the bormowers, morigagors mentioned harein above in particular and 1o the public
in gemeral that the undersigned has taken the PHYSICAL POSSESSION of the property
oescribed herein below in exercise of powers conferred on himiher under S&ction 13(4) of
thi said (At with rube 5 of the said Rubes on this 07Tth December 2024,
The Borrowers in particular and publicin general are hereby cautioned not to deal with the
proparty and any dealing with the properly will be subject to the charge of the AVANSE
FINANCIAL SERVICES LTD for an ameount of to pay Rs. 6,33,00,378/- [Six Crores
Thirty Mine Lakhs Three Hundred And Seventy Elght Only) as on 31st October 2023
in respect of Loan Account Nos. CHE/ED4700 & CHECEDQ146630 with further
interest thereon and other costs, charges and expenses.
In the above circumstances on this day 07th December 2024 the undersigned Authorized
officer kad taken from the physical possession of the property mentioned herein balow
after taking inventory of materials available in the said property was contemplated
by the SARFAES| Act.
DESCRIPTION OF MORTGAGED IMMOVABLE PROPERTIES

All that piece and Parcal of The Land And Building Siuated Al Vembar \Village,
Wilathikulam Union, Vilathikulam Taluk, Tuticorin District, Measuring 3 Acres of Land
Comprised In Survey No.191, South Eastern Part of Total Extent of Hec 11.56.0
Within The Sub-registration District of Villathikulam Redgistration District of Tuticorin
Within The Boundarnies here under

Boundaries ;: Eastby: Property of Singaraj, West by:Property of Gopal Madar Trust

Maorth by: Property of Singaraj, South by: Property of Gopal Nadar Trust

Extents:- Admeasuring 3Acres ofland and building Door Na 1/353

All that piece and Parcel of the land and building situated at vembar
Vilkage.vilathikutam union vilathikutam taluk, tuticorin District. measuring 1 Acre of
land comprised in survey No.194/1A1A, in North west portion out of iotal extent of
Hec 0.73.0 within the sub-Regestration District of villathikulam Registration District
of Tuticorin within the boundaries hereunder,

Boundaries : East by: Property of Chandrasekara Pandiyan, Wesl by:Property of
Rajaperumal and Chandrasekaran, North by:Property by sedhuraja, South
by Pathway and Property of Chandrasekara Pandiyan

Extents:- Admeasuring 1Acre of land and building

Place: Villathikutam (Tuticorin)
Date: 071 2/2024

Authorised Officer
For Avanse Financial Services Ltd.

Central Bank of India

CENTRAL BANK OF INDIA
Regional Office
at Second Floor of Grand Majestic Mall,
Gandhinagar, Bangalore.

APPENDIX - IV-A [ See provision to rule 8(6) ] For Immovable property
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTY

E-AUCTION SALE NOTICE FOR SALE IMMOVABLE ASSETS, UNDER THE SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS & ENFORCEMENT OF
SECURITY INTEREST ACT 2002 READ WITH PROVISION TO RULE B(6) & 6(2) UNDER THE SECURITY INTEREST (ENFORCEMENT) RULES 2002

Mobica s haraty given to the peblic in general and in particular 1o the Borrower (s) , Guarantor (&), mortgagors) tat the balow described immovable property martgage
the Secured Creditar, the Construclive/Physical possession of which has been taken by the Authorized Officer of Central Bank of India, the Secured Craditor, will be sold on
“Asis whereis”, “Asis whatis", and “Whatever there is"” basis on date and lime specfied hersin below, for the recovery of the amount due to the Central bank of India-Secured
creditor from the borrower(s) and guaranton(s). The resenve price and the armest money deposit of the property is mentioned herein below:

dichargad to

have Clagslll Digital Signature Certificate .
an; must be reug:lj!lae;teredgun IREPS p.;;.nm Far details terms and conditions of gale, please refer to the link provided in Website: Date of Damand Netica REEFI"-"E Date and tllrl'lE of
Only registered tenderer/bidder can hitps:/lwww.bankofbaroda.in/e-auction.htm and Online Auction Portal: Sy Name of tha Branch Detalls of Property Secured Assets and Price E-Auction
participats on a-tendering. hitps:/febkray.in and may also contact the authorized officer on 8445318740 No. & Account Name awner of the property Ois Dues EMD EMD Remittance
L.;;um::.:; !;ha ;::;Trsr::riﬂ.:l: Ef';:e ' ﬁ';:a“;?iu Eg;gﬁﬁfaﬂ:;“dg” Possession Date | Bid Increase Amount|  Date & Time
and ensure compliance of all : : = T = -
instructions including check lists, of Branch Office MYSORE No 175, KAVERI LAYOUT' formed by BSNL Err::h:ayeel 5 SATOI003 Re. 21.20.000/ 24 429024
Tender form (Second sheet) Annexured Housing Society, bearing survey no 411, 43, 512, 1841235, #0.00 am to 6,00 pm
Submission of Annexure-8 duly veifid T{zY1KF FINANCE LIMITED [ Iii-susbi¥ and 1964 ol messuring 28Acre 30 CurtesofVajmangala | R, 20,08,785.001 plus
and signed by Chartered Accountant. | HEAD QFFICE : # 40-1-144, Corporate Centre, M.G Road, - Viliage, Varuna Hobl, Mysore taluk and bounded as follows: | further interest and R 24.12.2024,
Dy Chief Engineer Track/ masce Vijayawada-520 (10. Phone No.: D866-2474644, Boundaries East By: Site No 156; Wst by: Road; Norih By: Site | aypenses thereon ST Time: Up to
PR-786/P(24-25 | ol DEMAND NOTICE [Section 13(2)] No 174 ; South By: Road, Eastto West 12,00 Meters and Norih to 500 PM
A nobice ks haraby gven thal tha following Borrowar|s)'Co-Borrower{s)iGuarantor(s) (1) M/s. South {10+ 1. 7V2 maters, with lotal exantof 130,20 5q. Melers. 19052023 Rs 100004-
5 R S TRAVELS AND LOGISTICS PRIVATE LIMITED Rep by its Director Mrs, Megha B R, T —
FORM B 2] Mrs. Megha B.R. Wio Deepak R, (3) Ws, SRS LODGES & RESORTS PRIVATE LIMITED Branch Office MYSORE Hﬂ”*’é‘ Doar. ”5':" ?‘*Eﬁh':j“ No, L-20., S'Tﬂﬁﬁ:‘iﬂff“'“ﬁkm 082024 R 37 63 000/- 24.12.2024
PUBLIC ANNOUNCEMENT Rep by its DirectoriAuthorised Signatary Mrs. Megha B R, (4) Mis. PARK VIEW SERVICE e Fkr?ﬂm “ﬂ;h dr m“*'”f'sl'l‘aﬂ ark, Lashkar et 10.00 am to 6.00 pm
(Reguiztion 12 of the Insolvency and Bankruptcy STATION Rep by its Pariner { Authorised Signatory Mrs. Megha B R and {3) Mr. Deepak M/s. | R F Engineering Works Maoha E_. YSOME And Dounded as -I:I 5. : ; [Rs.2,25.41.751"- plus
(o - Ramakrishna 5lo. Venkatappa Ramakrishna, have defauted in the repayment of principal and East By: House of Abdul Riashéd, West by : Road; North By : oL el
{Liquidation Process) Requlations, 2016) , . ; . 2. | Mr. Irfan Pasha - : : - further interest and 24.12.2024
intarast of the loans faciity obtained by them from the IKF Finance Limited and the loans have Sio Mohammed Peer House of Hall Parveaz Ahmed; South By : House of imllyaz Rs. 3,798,300~ He B NGy
FOR THE ATTENTION OF THE STAKEHOLDERS OF baen cassiied as Non-Performing Asset (NPAL The notices wers issued 1o them undar Bagum. East towest 30.00 feet, North io south 20.00 feet, total | @Xpenses thereon w.e.f Time: Up to
BLACK PEPPER TECHNOLOGIES PRIVATE LIMITED Section 13(2) of Securdization and Re-consiruction of Financisl Assets and Enforcement of measuring 600,00 sq feet 03/08/2023 5.00 P.M
1. [Name Of Corporate Debtor | Black Pepper Technologies Private Limited Security interest Act 2002 on their last known addresses, but they have been retumed unsenved 0711112023 Ris, 10000/-
3 |Date Of Incarparation OF | 12/11/2002 AR therd e aruly TSty e YR RE PR OGS, Bronch Offie MYSORE Door Mo, 471, siuatad at B8 Wil Road, Industial Estate, O1d AT
| Gorporate Debtar Name of Borrower(s|/Co-Bomowerls}/Guarantor(s): (1) Ws. S R § Travels and Logistics I Bannimantap. A’ Layout, Mandi Mohalla, Mysore and bounded 03/08/2023 Rs.1,18,40.000 |40 00 om0 6,00 prm
3. | Awtharity Undar Which Rol:- Bangalora Privabe L dind o by B Djencior nes. Maghaf i, Oificecat: Shia, o1 130 Read, ppcxi as follows: Boundaries : East By | Power Loom Factory of M. ' '
" | Barmarate Debtar | ¥ io Banglore Medical Colieqe, Kalasipalyarn, Bengalunu- S60002. Kamataka. Pr: 9845305550, Mr. Irfan Pasha Ramatah.. Wast b - Pro ot SF D Randanng Nodh By | T H25A1,754- plus
RATR Lemar 8 2) Mrs. Megha B.R. Wio Deepak R, Rio # 70, Sreesha, HB Samaja Road, Basavannagudi, 4 | Slo Mohammed Peer IR, TVREL Y LTSRSy O L. DAGREDS, ¥4 | irthar Iivkatent and
Incorporated’ Registerad : - Drrain and Conservancy, SouthBy : BB Mill Rosd. Re. 11 84 000/- 44,12 2024,
v 5 i Hear Basavannagudi Post Offica, Bengaturu- South, Bengaluru-560004. Kamataka, Ph o ; ! -t expenses thereon w.ef Time-

i l:prr_amala_ Il:i_l‘-r_u-1ll.‘5r I"-Il.l_rnl:ler {0 | UF 21 00KAZOOPTCOS T 467 9845305550, 3) Ws, SRS Lodges & Resorts Private Limited, Rep by its Directos/ Residential cum commercial budding comprising Cellar, ground 03108/2023 imes Up o
Limitad Liability Identity Authorised Signatery Mrs. Megha B R, Office at: # No. 321, TSP Road, Opposite 1o Bangione and First floor, Ground an extant of Measuring East ko West 30,00 200 PM
Wumber Of Corporate Dablar Medical College. Katasipalyam, Bengaiury - SG000Z. Kamataka. Ph: B845305550. 4) Ws. PARK Fieat, North to South 120.00 Feet, Total axtent 3600.00 5q. Feat. OFi1172023 Rs, 10000-

5. |Address O The Registered | Registered Office address: View Service Station Rep by is Pariner/Authorised Signatory Mrs. Megha B R # No.1, Opposite - - = e
Office And Principal Offica {11 | Mo, 1004. 15t Floor, Oth Main, Sector 7, HSR 1o M N K Park, Kanakapura Road, Bengaluru - 560004, Karmalaka, Ph: $845305550. 5) Mr. Branch Office HSR LAYOUT Ajantha Medows ™ Appariment Flat Mo.5F-13 13, Second Floor 15049021 Rs. 4357 000/- 24,12 2024
Any) O Corporata Deblor Layaut, HSR Layout, Bangalore, Bangalara Deepak Ramakrishna Sio. Venkatappa Ramakrishna, R'o®79, Sreesha HE Samaja Road, BANGALORE Sy No.Bi2b, 3rd Cross Yellenahall, Main Road, Akshayanagar T b 10,00 arm to 6,00 pm

South. Karnataka, india. 560102 Bazavannagud, Mear Bazavannagudl Pest Office, Bengaiun South, Bengabung - 560004, Mr Jithin K P West  “elenahall Main Road  Akshavavana, Yelenahalli

6. |Date OF Closure OF Insolvency | 0412/2024 Harnatsia. Ph: 3845305650, S/0 Mr K J Parameswaran Village, Begur Habli, Bangalore-560068. I'-.-’?:asuring: 1310 5q. Rs. 44,06,370/-

Resolution Process | Date of Notice: 30.11.2024 | Date of NPA: 15.11.2024 | 4. | Mamboothri, Kizhillathumana | Ft Boundaries East - Private Propert, West - Private Property, |PIus further interestand | Rs. 4,35 200+ 24.12.2024,

7. |Liguidaton Commencement | 05/12/2024 (The order has been communicated Amount outstand -11-2024): Rs. 27,85,73,178/- (Rupees Twenty Seven Crores Cherpulassery| PO} Marth : 3rd Cross Road South  Tith Road expenses thereon Time: Up to
Date Of Corporate Debtor and recalved by the Sguidator on 0771 2/2024) Eighty Fiwva Lakhs Saventy Three Thousand One Hundred and Seventy Eight Only). Palakkad(DT) 00 PM

B. |Name And Registration Mr, Suresh Kannan THE DETAILS OF PROPERTY/ADDRESS OF SECURED ASSET TO BE ENFORCED: Kerala 679503 12.07.2024 Re. 10000/

Number Of The Insolvency | Registration No: ITEM No. I All thal piscs and parcel of the Property baaring New Municigal No. 25_{0ld Na. 24), : :
Professional Acting As IBBYIPA-001/1P-P-01434/2018 -2018/12277 PID No. 27-28-25, Ofd Municial No. 25/1, and No. 25, situated a Seshadn Road, Gandhinagar, Branch Office : INDIRANAGAR | M8t No.15-261, 2nd Floor, Black 1, Htina Ne=la. Measuring 660 S ) e 24,12 2024
Liguidatar Banglore City, Corporation Division Mo, 22, presentty within the fimits of BEMP, measuring East BANGALORE 50/t super built up area with 198 sq.it undivided in the share mh S 10.00 am 1o 6.00 pm

9. |Address And E-Mail Of The | Address: 5-1, 547, GMH Road, Pramies Court, in'West {98+52)12 feet, and North to South (202+211)/2 feet, in all measurng 16623 Squans Feet Mr. Pratap Tripathy land bearing survey no 46,47 48 and 573 of Andhapura Village, AR
Liquidatar, A5 Registered 2nd Foor, CMH Road, Near Indiranagar Metra or 1847 Sguare Yards, along with building consfructed thereon, and bounded on; East by = | Slo Sankarshan Tripathy Atiibale Hobli, Anekal Taluk, Bangalore-560100 gt I' = e
With The Board Station, Bangalore, Kamataka-560038 Private Propery of Hebbar Sri, Viishnava Sabha, West by; Private Property of Nashirsjaiah, - Boundaries ' East: Property bearing Sy No 46 and 514 further interest and Re. 161100 24.12.2024,

E-mail: sureshkannan1@gmail.com Korth by: Seshadr Road, South by: Proparty No. 2502, Mow belanging to Mr. V5. Vijay Kumar Wesl : Property bearing Sy No 49 and 511 expenses thereon w.e.f Time: Up o
10. [Address And E-Mail To Be  |Correspondence Address: ITEM No. l: SCHEDULE-A: All that Property bearing Municipal No. 8-2-28, Lakdi-Ka-Pul, Narth : Propety bearing Sy No 5/2,5(4 and 54 13.07.2021 5.00 M
Usad For Corraspondence AAA Insohvency Profassionals LLP Saifabad, Hyderabad, T.5., having land admegsuwing 3128.00 3q. Yards and bounded as South ;: Property beanng Sy No45, 170830732 Rz 10000-
With Tha Liquidator First Floor, 64, Okhla Phase 0l Near Modi Flour Iolows: East: By Road, West By Nelghbour's Progerty, NorthcBy H.Mo. 8-2-2T7 and 2T/4, T = FRLNoFF3 FrslFloor 5
; % South: By Neighbours Progery, Branch Office : HSR LAYouT | janitha Medows™ Appartmant Flat No.FF-13, Fust Floor Sy ; 24.12.2024
PG, Mot G- 1 S werly Mo.812B, Ird Cross Yelenahali, Main Road, Akshayanagar 01.03.2017 Rs. 43,52,000/-
E-mail: cirp bpti@gmad.com SCHEDULE-B: All that Property bearing Muricigal Nos. 6-2-27 and 6-2-2704, Lakdi-Ka-Pul, BANGALORE Wzl v anshall Main- Road. - Akshavavana: Yelarahal 1000 am to 6.00 pm

11, | Last Date For Submission OF | 04/01/2025 [Thirty days from the receipt of the || | Salfabad, Hyderabad, T.5., having land admeasuring 1477.00 Sq. Yarde and bounded as Mr, Rohitaksha (Borrower) vﬁg' : aHlﬁ_ B"m | : éﬁuuﬁsﬂ JE: T Rs. 45,85,8121- plus
Claims Liguidation Order) Lu:iﬁ;fg Eﬂ{.- Road, West By Neighbours Property, North: By Neighbour's Property, South: 5 | SI0 Late Krishnappa Pojjary M';gﬁ;g?g ! u-s-;' F?“ga e further interest and Rs. 4,35,200- 2412 2024

.. 't Nai : yH.No. 6-2-28. Bollandoor H - : : '
msmﬁﬂ:& mq :r; I:qu:ﬂ1j ?hﬂﬂn?ﬂ &ngspapg L_:hmri:;z's ﬁﬁi“ﬂﬂmiﬁéﬁ;gﬁ SCHEDULE-C: All that Office Unit beanng No, 009 measuring 2157.00 Sg, Fi (including Eulyﬁa?l:.-u:“:;t. Boundaries East : Private Property West - Private Property, | @*Penses thereon Tima: Up to
Decamber. 2024 {Copy of order was communicated and raceivad by the iqudator on 07/12/2024), comimon areas) situated in the Ground Fioor of the Dulding cabed “DOWN TOWN" alang with Puttur Taluk Karnataks Morth: 3rd Cross Road, South: 7ih Road. 07 06,9018 Re. 10000/ 5.00 PM.

The stakehokders of Black Pepper FE-:hI'IHI:r;TiEE Private Limied ara I'“E!fﬂh;' caked upon to submit & _'..II‘II:|I".'II5|-.'1:| EITEIE'IG!EE..UD Sq..'!'?-l'dﬁ Fram oul of the |.l:IL':I|.lH."|I:| -T::IrEIEI ol 5Dﬂ5.'.3'|:| 5!2'] Yards u._wmms.ad Pin 574313 Mk g =
proof of their daims incdluding any update on or befora 04012025, 1o the fqudator at the address E t?r;ae hp;gnerrnf baahl;dng Mun:;m;;:l Nos, E-I;-:?:?- %ﬁi?-‘“gﬁ E;—Eﬂ. alr!lslmEEEBd T‘,éSEEL'TT
menliceied against flem No. 10, a , Hyderabad, as also two covened Car Parking Sots bearing Nos. 005 a [a) in tha T . o . . . . :
Tre fnencial craditors shal sibmit e proaf of claims by eleciaric means anty. AB ofer | | First Basement of the Building cated “DOWN TOWN®, togather with all appurtenances, Matice is hereby given to the public in gelna'al and in particular fo Fha Enrm:-uer (s) and Guarantor (s) thal t]EI.EE'W described immovable prﬂpertlgs
slakehcidens may submil the procd of caims in person, by pastar by elecirane: means, fasemegs aﬂg npgl'ﬂs attached fo IL Tmtrgdaﬂe&”fnrnﬂ;g Eﬁild EEEUUHHNNGE%H ;mﬁ mortgaged/charged to the Secured Creditor, the physical possession of which has been taken by the Authorized Officer of Central Bank of India,
issi iz o clai - s ollows: East 1o sky, West: By Lind No. 010, North: il Nov. 008, : ; . T 7 i 3 ; :
G0l o1 o b ol ol S | g pentosky i (Secured Creditor), will be sold on “As is whera is”, “As is whatis”, and “Whatever there is” (Exclusive of Fumiture | Fixture { Stocks / Movables ) basis on
. 5”'*53;‘?::;'1 The siaps ars biaing taken for 5ubsiliied savics Of nolice. The above Bamowsr(s] and for their 24.12.2024 through online web portal (https:/EBKRAY.IN),for recovery of below mentioned amount dues to the Central Bank of India, Secured Creditor
Place: New Dethi Black Pepper Tachnologies Private Limited Fuﬂ!ﬂnludr[ﬂ ;ﬂ l;ﬂab;ﬂ HJ{N upan 1o f";_TlE ni?mmn;ﬂwtﬁlﬂﬂqﬁg ﬂmwn;ﬂwm &l ma from the below mentioned Borrowers and Guarantors/Mortgagors. The Reserve Price& EMD and other details are mentioned in below table. For
; Reaistration No. IBBUVIPA-004/IP-P-0143412018 -201901 2377 roim e dabe of pubecation o ths nolice, Tailing wech lurher sieps will b 1aken Bxpry o 7 : = : i . :
Date: 08.12.2024 o ok iy ne ol B otica Uit SUB-RciEn (43 GF Seclici 13 af Skcuttizalict: and Deiaﬂgd lerms ar_'ld conditions of the Sale, please refer to the link provided in secured creditor's web site www.centralbankofindia.co.in. Last date of
Reconsimuction of Financial Assets and Enforcement of Secuity mntersst Act, 2002 The de;_msnnfEMDmﬂ be24.12.2024.
Barrowsrs altention is invited to provisions of Sub-section( 8] of Section 13of the Act, inrespect of This may also be treated as notice under Rule 8(8) / Rule 9(1) of security (Enforcement) Rules, 2002 to the Borrowerfs and Guarantor/s of the
time avallable o redeem the secuerad assels . . .
. . . said loan about the holding of e-Auction sale on the above date.
Date: 07.12.2024 3di- Authorised Dfficer, IKF Finance Limited b \ . ; ; ; : i ; ; ; : ;
For participating in the E-auction sale, the intending bidders should register their details with the senice provider hitps://ebkray.infeauction-

pshibidder-registration well in advance and shall get user ID & password. Intending bidders advised to change only the password. Bidder may visit
hitps://EBKRAY.IN for educational videos. For detailed terms & condibions of sale, please refer to the link provided Bank's
website:www.centralbankofindia.co.in,

Bidder will reqgister on website hitps:/iebkray.in/eauction-psb/bidder-registration and upload KYC documents and after venfication of KYC
documents by the service provider, EMD to be deposited as per the instruction provided on the website (htips:/EBKRAY.IN).

The highest and successful bidder should pay the 25% of the bid amount (including EMD amaount) on the same or next day of auction. EMD amount
shall be forfeited, if the successful bidder fails to pay the 25% of the bid amount within the next day of auction. The entire bid amount should be paid
within 15 days of the confirmation of sale. Failure to pay the bid amount within the stipulated will lead to forfeiture of the amount already paid.

Sale Cerfificate shall be issued only in the namefs of the person's who has/have submitted the bid, not in the name of any other personfs.
Successful bidder shall bear the registration costs/stamp duly orany other cost applicable.

The Terms & conditions shall be sirictly as per the provisions of the security interest Rules (Enforcement) Rules, 2002,

STATUTORY 15 DAYS SALE NOTICE UNDER RULE &(6) OF THE SARFAESI ACT, 2002

The borrower/guarantors are hereby notified to pay the sum as menfioned above along with up fo date interest and ancillary expenses before the date of e-auction
failling which the property will be auctiened /sold and balance dues, if ary, will be recovered with interest and cosL

Date: 07.12.2024
Place : Bengaluru

Sdi- Authorised Officer / Chief Manager
Central Bank of India

.. . BENGAI URU

financialexp.epaprin




